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.A.tIeeMI. - JIuIjaaI fa PtIIIjU 

181" SHRI P. X. KODIYAN: wm 
tile Jrf.iniIter of HOME AFFAIRS be 
plea&ed to state: 

(a) whether cases of atrocities 
against Harijans have been reported 
from some parts of Punjab since the 
State was brouf)lt under President's 
Rule; 

(b) if so, the number of cases with 
the details thereof; and 

(c) the action taken in each case? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AF-
FAIRS: (SHRI YOGENDRA MAK-
WANA): (a) to (c) The informa-
tion is bing collected from the Gov-
ernment of Punjab and will ,be laid 
on the Table of the House. 

Uae of Lilht Water Doctors 

1815. SHRI SATISH AGARWAL: 
Will the PRIME MINISTER be plea-
sed to state: 

(a) whether it is a fact that use of 
light water reactors is prone to acci-
dents; 

(b) if so, whether Tarapur Atomic 
Power Station is a light water reactor; 

(c) whether Government propose 
to have light water reactors only; 
and 

(d) whether we have heavy water 
r~actors also, if so, their number? 

THE PRIME MINISTER (SHRI-
KATI INDIRA GANDlU): (a) No, 
Sir. 

(b) The TaraPur Atomic Power 
StatiOn consists of two light water 
reactors. 

(c) No, Sir. 

(d) One heavy water reactor at 
the Rajasthan Atomic Power Station 
is already in commercial operation 

and the second reactor is expected 
to be commissioned during 1980. In 
addition, two reactoJ;'S at the Madras 
AtomJc Power Station (Tamil Nad.) 
and two at the Narora Atomic Power 
Station (U. P.) are under constr'\lC-
tion. 
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REINSTATEMENT OF CRP & CISF 
JAWANS DISMISSED in 1979. 

1819. SHRI INDRAJIT GUPl'A: 
Will the Minister of HOME AF-
FAIRS be pleased to state: 

(a) the number of CRF and CISF 
Jawans who were d:~(\ from 




